
RAJYA SABHA [2 March, 2007] 

Mr. Natchiappan to continue on the Agricultural Produce (Remunerative Prices) 
Bill, 2006. 

The Agricultural Produce (Remunerative Prices) Bill, 2006 
(Contd.) 

DR. E. M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you, Mr. Deputy 
Chairman, Sir, for allowing me to continue. Mr. Narayanasamy has really 
brought a very important matter at an appropriate time. Sir, the agriculturists are 
very hard working and, for the past so many years, they are suffering due to lack 
of remunerative price fixation. Even if the Government of India and the State 
Governments are fixing the prices then and there, the market is not responding to 
that. The local brokers, who are purchasing the produce, are fixing their own 
prices. Subsequently, they are.raising the price without any reason. For the past 
three months, there have been talks in the media, and there have been agitations 
saying that the price rise is too much, especially for the agricultural 
commodities. Really, had the present rate, which is in the market now, gone 
down to agriculturists, it would have been appreciable. But it is not happening. The 
agriculturists are selling away their produce for a very meagre price, which is not 
even justiceable to agriculturists if you take into account the hard work they do, 
the fertilisers price and the insecticide price that they have paid. The price they 
receive is not remunerative. But the intermediaries are raising the prices and 
they are accumulating the entire wealth in the name of agriculturists. Therefore, 
the proposition made by this Private Member's Bill, the Agricultural Produce 
(Remunerative) Bill, 2006, is very much relevant and, at the same time, Sir, the 
Government of India has now said, through the Budget, that the agriculturists would 
have new benefits, such as bank finances, even to the extent of Rs. 2,60,000 
crores. This much of fund is going to be allocated to the agriculturists. Sir, whether 
it is going to be implemented properly by the State Governments is a question we 
have to answer. The State Governments also should form part of the team along 
with the Government of India in this. The Government of India may propose 
something and they may give certain guidelines. But, many of the State 
Governments are not in a position to implement it because of bad machinery 
which implements it. The execution part is very important. Unless the State 
Governments gear up their execution machinery and the machinery actually goes 
and implements the things down the line, to the grassroots level, the execution 
would not be effective. When they are 
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made vibrant and dynamic, then, whatever the Government of India proposes, 
that will happen at the grassroots level. Otherwise, the funds will be drained 
away by the intermediaries who are present at different levels — at the State 
Governments - level as also at the Zilla Parishad-level. 

Sir, actually, the Panchayati-raj proposition which was made by late Prime 
Minister, Shri Rajiv Gandhi, is really a talisman for the ordinary person 
especially for the agriculturists If really the Zila Parishads and lower level, that 
is taluka, elected bodies and Panchayats are endowed with powers to 
implement these programmes, then the money will go directly to the common 
man, that is, the agriculturists. But it is not happening, it is taken away at 
different levels by the bureaucratic set-up and where the bureaucracy cannot 
go and do certain things, they are allowing it to be left in the hands of 
intermediaries. This system should be foolproof. It shoud be dynamic and it 
should be a system, which can execute certain things. The agriculturists are not 
properly represented in any of the forums like that. For example, in Tamil Nadu, 
we are having a system in which every month the agriculturists' grievances 
would be redressed by the District Collectors and at the same time they are 
having a definite statutory support to see that their produce is properly accepted 
by the market. But there is nothing like that There was cooperative system or 
federations system at the district level to purchase the commodities and sell 
them for good price. But it is not workable. Even the fruits, which are developed in 
certain areas of Tamil Nadu and other States, are not having the competitive 
price. The American apples are now coming down here. Washington apples are 
coming down to India and they are competing with the local apples. Even though 
we are having the processing system, the people are not aware of the system and 
they are not utilising it properly to compete with the foreign commodities, which 
are coming now under the WTO covenants and agreements. Sir, the agriculturists 
are not property looked after by the local level machinery. Even now they are begging 
before the district level administration for their every day affair, eyen for getting 
fertiliser or even for getting their own water facilities through their own water 
tanks or the river or canals. For everything they have to depend on the local 
administration. They are not independent in any way to decide their own fate. In 
such a situation here, Sir, we find that corporates are now having an eye on 
the agricultural produce Now we read that the Ambanis, Reliance companies, 
and other companies are coming forward 
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to sell the greens and also vegetables in the market. They are starting the retail 
outlets and they are having the contract with the local agriculturists. They supply 
the seeds, they supply the fertilisers, they supply the pesticides, and they fix 
the price. Now the agriculturists are going to be handled by the corporates. 
When the Government could not succeed, when the cooperative sector could 
not succeed, when the bureaucrats could not succeed, here come the 
corporates, which are going to take away the agriculturists as their own pawns. 
Now whether they are going to be properly treated or whether they are going to be 
exploited is the question that we are facing. There may be many laws to say that 
land ceiling should be there and people should not be exploited by way of 
contract labour. But in different ways, it is going to come into India and especially 
our own capitalists are going to take over the market. In such a situation, Sir, this 
type of thinking of having a body at the national level and also at the State level 
is very appreciable. But, Sir, it is not sufficient to say that there should be a 
statute but at the same time, there should be coordination among the banks, Rural 
Development Departments and the agriculturists. There should be a tripartite 
system by which they can give finance at any time and they should be appreciated if 
there is any loss in it. The appreciation of loss has to be done only by a proper 
insurance system. None of the private insurance companies is coming foward to 
have insurance for the agricultural produce. They are not ready to take this stake. 
They are ready to get only the life insurance, and it is very, very easy to get 
income through that. Already the Government of India has funded a lot of money 
for public health and the people's life span has also increased. At the time of 
independence it was only 25 or 35 years. Now the average age comes to around 
65 to 85 years. Therefore, the life insurance is a very profitable one for the 
insurance companies and the transport facilities have also very much improved. 
Therefore, the motor vehicle insurance is also very profitable. Health insurance in 
certain categories, in allied group is also profitable for them. But the private 
insurances companies are not at all having any say on the agricultural produce 
or agricultural insurances. Therefore, Sir, Government should compel them. At 
least a certain percentage of their business should be on the rural folk. They 
should insure for the rural folk and they should also insure for the agricultural 
produce. The agricultural produce depends on natural vagaries. Sir, we know that 
health is diminishing and in India, seasons are extreme. In one place there will be 
floods and in another place there will be drought. In one place there will be heavy 
rains 
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and at the same time, in another place people will go out of their place seeking 
drinking water. Such is a vast nation where the people of different castes and 
customs are living. These people are to be united, in which way they are to be 
united should only be by proper agricultural policy. Therefore, I request the 
Government of India to think about it, as it is high time. Simply allotting money is 
not sufficient but whether it goes properly to the persons and to whom it is allotted 
has to be monitored. Sir, people are ready to work hard, the youngsters who are 
just becoming matriculates could not go out for any other job. They are seeking 
only agricultural jobs. The ITI people are going for service industries in 
agricultural areas. But these people are to be motivated by way of help from 
different sources. Even though we are having a banking policy, even though 
many of the banks are helping them, it is not sufficient and it is not up to their 
expectations. The banking people are not concentrating upon agriculture. Sir, if 
you take into consideration the agriculturists, the ratio of NPA is very, very 
minimum but the industrialists and corporate are in the high level of NPA 
bracket. Therefore, the agriculturists should be properly respected. When they 
are producing, that produce should have a proper price. The Government of India 
has many systems to monitor it. But at the same time, cooperation from the 
different State Governments should be brought in. The different agricultural 
ministers in the different States and cooperative Ministers in the different States 
should have the same theme and they should synchronise with the thinking of the 
national level which is now stipulated in the Budget also. With these 
observations, I request the Government of India to come forward with a revised 
agricultural policy where the ordinary agriculturists are taken into consideration. 
They should be taken as the stakeholders, their produce should be properly 
assessed and the price should be fixed at the appropriate time. The price fixation 
is now made only when the seeds are needed. When they are producing and when 
the produce is going to the market, at that time, the price is not fixed. When 
they need another plantation, at that time only the price is fixed. That means at 
higher price they have to purchase their own seeds and the agricultural labourers 
are now migrating from one place to another. Therefore, mechanisation has come. 
Mechanisation has increased the cost of the produce. Even for one acre of land, 
earlier it was only about Rs. 5000. That was the expenditure. Now, they are three 
fold. They have to spend Rs. 15,000 But what is the produce they are going to 
get? They will get only Rs. 10,000. That means Rs. 5000 debt even if he works 
hard 

217 



RAJYA SABHA [2 March, 2007] 

throughout the year. Therefore, this particular Bill is very much needed and the 
Government has to think about it and they have to come forward with a new policy. 
(Ends) 
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SHRI MOINUL, HASSAN (West Bengal): Sir, I rise to support the Agricultural 
Produce (Remunerative Price)' Bill, 2006 brought by Mr. V. Narayanasamy. 

At the very outset, I would like to inform this august House and the Chair that a long 
time has passed since the introduction of the Bill. In the meantime, in my opinion, at least two 
important incidents have taken place. 

One—which is an old one—many farmers have committed suicide in different parts of 
the country, especially in the 31 districts which is mentioned in the Budget Speech and 
the Economic Survey (2006-07). 
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Two, the Budget of 2007-08, which was placed before the august House. I am 
very much eager to say that these two aspects are very much related to this Bill 
which was earlier brought by Mr. V. Narayanasamy. 

As far as the remunerative price for the agricultural produce of the farmers is 
concerned, I must say that there is no parity between the ground reality and the 
plan-making. There are many organisations at the State level, like the Agricultural 
Marketing Organisation, and at the level of the Central Government. 

One picture is that farmers are not getting the remunerative price for their 
produce and there is distress sale. The other picture is that farmers are getting 
the price which is higher than the MSP. In both terms, there is no parity, Sir, I 
would like to quote three-four lines published in one of the Bulletins of 
Parliament. 

"By January, 2007, average wheat price had dropped to Rs. 1,589 per 
quintal in the Delhi Market after peaking at Rs. 1,724 per quintal, it is still 
substantially higher than the Minimum Support Price of Rs. 750 per 
quintal announced by the Government for the procurement which begins in 
April, 2007." 

It is higher than the MSP. In many places, It is very much lower than the MSP. 
As far as the remunerative price is concerned, it is a very important thing. But we 
are in a position to fix it up casually. So, my first point is, we must find out a 
mechanism through which we must try our best to fix up the remunerative price 
which benefits our farmers, not casually, but in a proper way. This is the first point 
which I would like to raise. Sir, so far as agriculture in India is concerned, agriculture 
is at crossroads. Sir, agriculture is an important sector of our economy. You can 
see that 22 per cent of GDP comes from agriculture. Our Finance Minister aptly 
quoted our first Prime Minister that everything else may wait, but not agriculture. 
But my impression is, right from the Second or Third Five Year Plan, actually 
agriculture is waiting for good decisions from the policy-makers of our country. 

Sir, we talked about credit to farmers. Sir, you know that the Finance Minister 
has already announced that fifty lakh farmers will be taken under the purview of 
the credit system of our country. What has he done? Availability of credit will be 
easier, but there is no further allocation. There 
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is inflation, a long period of inflation. The expansion of farm credit to cover an 
additional fifty lakh farmers and total credit availability of Rs. 225,000 crore are 
also welcome steps—I welcome them—although such figures alone are not 
going to prevent farmers affected by economic penury from committing suicides. 
This is not sufficient; this is not enough, I suppose, I am afraid, so far as credit 
is concerned. Fifty lakh new entities, but allocation is not sufficient. So, per 
capita loan availability may be reduced. It will further worsen the situation of the 
credit which goes to the farmers in the country. I am afraid of this situation. So I 
would like to put forward my views before this august House. 

Sir, another point raised is about the insurance of crop. I had relations with the 
banks earlier and till date also, in a little way, I have relations with them. Once 
upon a time, I was the Chairman of the West Bengal State Cooperative Bank. I 
was the Chairman for 5-6 years. So , I firmly believe that so far as insurance is 
concerned, our farmers are not benefited for many years. I know that in 1999-
2000, the National Agriculture Insurance Scheme was introduced by the 
Government of India for hailstorm, flood, drought, cyclone, etc. When the crop 
was damaged, the main intention of that scheme was to benefit the farmers. I have 
gone through the scheme. I have identified four specific areas where farmers are not 
getting the benefit of the scheme. In this opportunity, I would like to again put 
forward those four identified areas. These shortcomings should be sorted out. 
One, unit area insurance; two, calculation of guaranteed income; three, low 
indemnity level; four, delay in settlement of insurance claim. This is going on 
throughout the country under the scheme which was started by the 
Government of India in 1999-2000. Why am I talking like this? Because in the 
NCMR the National Common Minimum Programme, there is a sentence regarding 
insurance of farmers. The sentence is like this, 'redesigning the programmes'. Sir, 
why redesigning? For these shortcomings, redesigning is very much necessary at 
this stage. So, I have talked about the credit issue, I have talked about the 
insurance issue. First of all, I have told that so far as the country is concerned, the 
agricultural situation is very dismal. Now, I am talking about stagnation in 
production. You know that there is an increase in production of rice and wheat 
which has been mentioned in the Economic Survey and other papers. In jute also, 
there is an increase in production. But, the Finance Minister, the hon. Prime 
Minister and everybody else is very much concerned about the stagnation or 
decline in 
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the two sectors, that is oilseeds and daal production. Some time ago, Shri 
Ahluwaliaji has said that people used to say like this, that common people are 
not getting daal and roti today. Daal has become such an important commodity 
now. However, daal and chicken are available at the same price in the market. 
But, why is oil seeds and daal production stagnant? Sir, I would like to quote 
Mr. M.S. Swaminathan, who was the Chairman of the National Commission on 
Farmers. I know, and this august House also knows this fact, that this Commission 
has already placed its report before this House. I quote: 'The single important cause 
for stagnation in the production of pulses is not the absence of seeds, but the 
lack of remunerative marketing system at the field level in dry farming areas. 
When remunerative and assured marketing is introduced, we can see faster 
progress in the production of both pulses and oil seeds." Sir, this is an important 
observation from this agricultural scientist's corner. So, I would like to say that 
we must take into account seriously so far as the question of stagnation in 
productivity or stagnation in production of our crops is concerned. Sir, it is very 
much necessary to improve the agricultural situation. You know, what type of 
situation is going on the rate of growth? In the year 2005-06, in a quick estimate, 
there is a growth rate of 6 per cent, but the actual growth rate is 2.7 per cent, 
which has already been mentioned in the Economic Survey of our country, 
which was submitted on the 22nd of February last month. There is an 
observation from many corners, which is called asset reform covering. No. 1, 
land, livestock and bio-resources, we must reorganise this. Secondly, farmers' 
friendly support, services covering extension, training and knowledge 
connectivity credit and insurance; thirdly assured remunerative market input 
and delivery system, it should be taken up immediately. Otherwise, the 
conditions of farmers of our country, those who constitute the major share of 
the population, will become bad. Our own country depends on these common 
people. In this regard, our motto should be: 

doubling the rate of growth of irrigated area; No. 2, improving water 
management, rain water harvesting and water-shed development; No. 3, 
degraded land and focussing on the soil quality; No. 4, bridging the 
knowledge gap through effective extension; No. 5, diversifying into high value 
output fruits, vegetables and flowers. Already, this issue has been taken up by 
my other colleagues. No. 6, Promoting animal husbandry and fisheries; No. 7, 
improving the incentive structure and functioning of market; 
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and No. 8, re-focussing land reforms issue which is very much important in our 
country now. It is very important for our country now. Land reform is not selling land 
to the tillers. It is very important and land reform is necessary throughout the country 
and not in a particular State. 

Sir, I will not take much of the time because we have been discussing this 
important Bill in the last two or three sessions. There is one thing which we 
are now facing in the name of Special Economic Zone. It is related to the 
farmers. Many farmers are displaced from their farms for this purpose. This august 
House has enacted the Special Economic Zones Act, 2005. This august House 
accepted the Special Economic Zones Rules, 2006. My friend, S.S. 
Ahluwaliaji, has mentioned two places in West Bengal, that is, Singur and 
Nandigram. I am not going into the details. I understand this it is not the proper 
place to discuss the subject. But I would like to say before this august House 
that Singur is not a Special Economic Zone at all. Singur is simply an 
industrial area. It is growing. No land acquisition is taking place at Nandigram. No 
notice has been issued for acquisition of land. I am not going into the details of 
Special Economic Zones either in West Bengal or in any other parts of the country. 
But I would like to say that I firmly believe that if the Government is going to 
acquire land according to the Special Economic Zones Act, 2005, it is wrong. 
There is a signal about that. For that reason, the present status is that approval to 
Special Economic Zones is now stopped by the Government of India. It is absolutely 
correct that land acquisition is taking place under the Act of 1894. There is a 
Land Acquisition Act, 1894.1 feel and firmly believe that we should review this 
Act, this obsolete Act, in respect of rehabilitation, in respect of compensation 
and in respect of the fertility of the land. We should review the position. We 
should review the Land Acquisition Act of 1894 in this august House because it 
is a Central Act. It is a fact that there would be some displacement for the 
development of our country, for the industrialisation of our country and for 
providing more jobs to the unemployed people. But there should be proper 
compensation and rehabilitation. It is a fact that there is no compensation, in 
rupee terms, to the farmer who lost his land. I am a land-owner, a small land-
owner. But I feel that no compensation is given to the land-owner in terms of 
rupees. It is a fact that land is required to improve the industries in our country; 
land is required for industrialisation; land is required for highways; land is required 
for irrigation; and land is required for railway extension. It 
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is a fact. But proper compensation and rehabilitation are required and they should 
be incorporated into the Act. Without a comprehensive Act, we should not go 
forward. This is an important factor. 

Lastly, I would like to say that agriculture is in a dismal condition. 
Everybody is talking about that. In the last Budget Session our Finance Minister 
told us that it was a fact that agriculture was not in a good shape. For the last 15 or 
20 minutes, I have been speaking about agriculture and small industry. They must 
take into account these views and do something for the farmers, for the common 
people. With these words I conclude. 

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, I rise to 
support the Bill with only one reservation. 

SHRI V. NARAYANASMY (Pondicherry): There should be no reservation. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Because Shri 
Narayanasamy has introduced this Bill! 

SHRI V NARAYANASAMY: Sir, he is playing the role of an opposition 
Member. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He should do that. Why not? 

SHRI RAVULA CHANDRA SEKAR REDDY: I fully support the Bill with one 
reservation in regard to clause 3 (5), which says that the Headquarters of the Board 
should be in Pondicherry. (Interruptions). I would support the Headquarters in 
Pondicherry provided he becomes the Chief Minister of that State. Then we 
would welcome that the Board should be established in Pondicherry. 

THE VICE-CHAIRMAN( PROF. P.J. KUREN): That means you want him to 
go from here! 

He wants you to go from here. 

SHRI RAVULA CHANDRA SEKAR REDDY: The peculiar situation in our 
country is that neither the producer nor the consumer is happy so far as 
agricultural produce is concerned. The farmers are in distress; whereas the 
consumer is also not happy with the pricing system. Who is the beneficiary? 
We all know that middleman is the beneficiary. We are unable to contain or control 
him. We are unable to make a legislation to contain 
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4.00 P.M. 
this situation. The problem lies with the pricing mechanism. The Bill intends to create 
a Board. The farmers are facing all the difficulties like vagaries of monsoon, high 
cost of production, low yield, high cost and poor quality of seeds, inadequtae 
marketing support, ineffective agriculture extension services, etc. When the 
farmer takes his produce to the market, he does not get remunerative price. 
The whole problem lies with the pricing mechanism. To overcome this, as I 
suggested earlier also, involve the farmer at the highest level and assess the 
actual cost of production. It should not be Minimum Support Price, it should be 
remunerative price. Nowadays, agriculture has become non-profitable proposition. 
The farmers are just leaving the land and keeping it fallow. By keeping the land 
fallow, they are saving some money. If they invest money in agriculture, they lose 
some money. By keeping the land fallow, they are saving money. This is the 
feeling at the grass root level. I request the Minister to keep in mind that the 
agencies like the Food Corporation of India, when they enter the market to buy 
agricultural produce, more particularly paddy, they look at moisture content, they 
look at the colour, they look at the length and breadth ratio. Because of all these 
conditions, the farmer is just not bringing the produce to the FCI purchase centres. 
In fact, he is approaching the middleman. The middleman gives very low price for 
the produce which is once rejected by the FCI. So, the farmer is forced to sell his 
produce at a throw away price. 

The other aspect is, since last year -Shri Narayanasamy knows it because he is the 
mover of this Bill - the Government of India is levying agriculture market tax. The 
Government is leavying tax on agriculture market. Although we are not taxing 
agriculture produce and farmers, but we are indirectly leavying tax on farmers. We 
should keep this in mind. Naturally, the burden would pass on the farmers. This is 
another important aspect. 

The other point is regarding the National Agriculture Insurance Scheme. The hon. 
Minister has stated in his Budget Speech that this scheme would continue in its 
present form. I would like to give the example of my own State, Andhra Pradesh 
wherein, last year, the entire money which came out of the insurance scheme, 
has gone to only two districts in Andhra Pradesh and out of those two districts 
only two constituencies got bulk of the insurance money. So there is some 
lacuna in the scheme itself. We 
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request that the Government of India should have a thorough review of the scheme 
itself. Sir, the other aspect is that... 

SHRI V. NARAYANASAMY: It concerns the Finance Ministry as well. 

SHRI RAVULA CHANDRA SEKAR REDDY: I agree, it is connected with 
remunerative price. It includes investment, and investment includes insurance 
premium and so on. 

SHRI V. NARAYANASAMY: Since it is connected with the Finance Ministry, 
my request is that while replying to the Bill, the Finance Minister also should be 
present. 

SHRI RAVULA CHANDRA SEKAR REDDY He can issue a whip to the 
Minister to be available in the House. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can request the Chief Whip of 
your party to request the Minister. 

SHRI RAVULA CHANDRA SEKAR REDDY: He is the whip of the ruling party. 
He can direct the Minister. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He himself can issue a whip. 
But the hon. Minister of Agriculture is here. He can convey this to the Finance 
Minister. 

SHRI V NARAYANASAMY: Mr. Minister, kindly convey it to the Finance 
Minister. 

SHRI RAVULA CHANDRA SEKAR REDDY: Last year when the MSP was 
announced, it was fixed at Rs. 10 per quintal, which amounts to 10 paise per kg. 
Is it any enhancement of price? The common masses are thinking that people in 
Delhi have lost their senses. They are accusing us of neglect. People are in 
distress, and the farmers are facing difficulties. Many of them have committed 
suicides. I have the statistics, and I will give those statistics during the 
discussion on the President's Address. I would like to know this from the 
Government. While giving low prices to our farmers, what made the 
Government to import 70 lakh metric ton of wheat and place them in the 
Southern part of India, at the Tuticorin port? This is also creating problems to our 
farmers. By paying excess money to other countries, we are importing wheat. We 
can pass it on to our farmers and thereby we can procure more wheat from the 
Indian market itself. 
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Sir, the most important aspect, which we had raised in the last Session also, is 
that we want a separate Budget for Agriculture and Allied Sectors. When the 
Railways has got a separate Budget, why is it that we cannot have a separate 
Budget for Agriculture and Allied Sectors? The reply was that the Railways is a 
self-generating organisation. That is not correct. Agriculture is the biggest 
contributor to the national kitty. We can have a separate Budget for Agriculture 
and Allied Sectors. That can resolve some problems, at least, to the extent of 
fixation of price and creating legislations exclusively for the farming community. 

Sir, there was a strange coincidence today that there were eight Starred 
Questions on Agriculture itself. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Question Hour was not 
allowed. 

SHRI RAVULA CHANDRA SEKAR REDDY: That is a pity. There were eight 
questions or so in today's list of Starred Questions. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Whatever be the reason, we 
should ensure that the Question Hour is not disrupted because it is the right of the 
Members to get information from Ministers. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, you are aware that the fate of 
this House is decided by two parties. We are just mute spectators. What can we 
do? The ruling party and the Opposition are fixing things in the House. We are 
mute spectators of that. 

SHRI V NARAYANASAMY: You can play your vital role in the peaceful running 
of the House. Even during the Question Hour, you can play your role. 

SHRI RAVULA CHANDRA SEKAR REDDY My suggestion is to the extent of 
replies given by the hon. Minister of Agriculture to the Starred Questions that 
were there in today's list of questions. There were eight Starred Questions on 
agriculture ranging from fixation of prices, farmers' suicides and many other 
aspects. It is a strange coincidence, or, perhaps, he must have managed to put all 
the questions on agriculture on Friday.... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Nobody can manage that. 
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SHRI RAVULA CHANDRA SEKAR REDDY: I said it in a lighter vein. I know 
that. I was the Chief Whip of the Government in the Andhra Pradesh Assembly, and 
I know it is very difficult to manage things of the Secretariat. Since we intended to 
send him to Pondicherry, I thought this could help him. 

SHRI V. NARAYANASAMY I also agree. 
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The answer to Question No. 63, in today's Business, was that prices of 
foodgrains, especially wheat and pulses, had instead increased during the 
current financial year. And he has given a lot of details. Sir, in the current 
season, they could say, some increase was there as far as pulses and wheat were 
concerned, because of the steps taken by the Government. Sir, if they really take all 
these steps at the ground level, naturally, farmers will get some remunerative 
prices and, at the same time, interests of the consumers can also be protected. 

Coming to farmers' suicides in Vldarbha and Andhra Pradesh and other parts of 
the country, it is really a pathetic condition in the villages, both in Andhra Pradesh 
and Maharashtra. The Government should keep this in mind while fixing the 
prices. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Only two States? 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, most of the suicides are in 
Andhra Pradesh. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Other States are also there. 

SHRI RAVULA CHANDRA SEKAR REDDY: Other States are also there. Sir, I 
have many details. Since the last three years, 18,000 farmers have committed 
suicide in our country. I have got all the details. But this is not the time to talk 
about farmers' suicides, since I am touching the issue of remunerative prices 
only. 

While congratulating Shri Narayanasamy for bringing forward such a 
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good Bill, I suggest that the Government should accept it and pass the Bill so that 
the farmers get some remunerative prices. 

With these words, I support the Bill. 

DR. BARUN MUKHERJEE (West Bengal): Sir, thank you for giving me the 
opportunity to speak on the Bill. It is a Bill which is very relevant in the present 
situation. It is a Bill which is very important for farmers as well as agriculture as a 
whole. So, I must congratulate our hon. colleague, Shri Narayanasamy, for 
bringing forward the Agricultural Produce (Remunerative Prices) Bill, 2006. We 
may recall that in reply to a recent question, it was stated that at the behest of 
the Prime Minister a factfinding team was constituted by the Planning 
Commission to study, inter alia, the issue of rural distress and disparities. The 
reply also mentioned causes for persistence of acute distress amongst 
farmers. Out of the several causes that were mentioned, one was the high cost of 
production and low yield and the other was the high cost of seeds and their 
poor quality. That is the point. It is admitted that the cost of inputs for agriculture are 
gradually increasing and it is going beyond the reach of the farmers to have good 
production. It is now a hard fact that farmers have to spend a lot to have their 
agricultural production. But, unfortunately, they are not getting remunerative prices. 
Their cost of inputs must be compensated and they must get full support for their 
livelihood. But it is not being done and that is one of the major reasons for the 
dismal performance of agriculture in our country. Sir, as it is being reported from 
all sides, and the Government figures are also new pouring in, it is being 
suggested that the GDP growth could be around 9.2 per cent; and we are also 
saying that the growth in the infrastructure area and in the area of industry varies 
from nine to eleven per cent. But, unfortunately, the growth in the agricultural 
sector is very, very low; it is as low as 2.7 per cent. And, there are various reasons 
for it. I think, this is not the place to discuss it elaborately, but one of the major 
factors is that the farmers are mostly neglected in our country, at the moment. 
It is a paradox that agriculture is the most important sector in our national 
economy, but at the same time, agriculture has become the most neglected 
sector in our country. And the first victim has become the poor farmer. I believe 
that is the reason for which the millions of farmers are committing suicides. And 
even when all these dismal reports are coming,—although some casual steps 
are being taken,—but no effective steps have yet been taken to resist this trend 
of farmers' suicides. It is a 
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very unfortunate matter, but it is going on. So, in this respect, this Bill which 
pleads for guaranteeing a remunerative price for the farmers is definitely very 
important. While looking after it, there are three major aspects in which we must look 
into. One is this. What is the present position regarding our agriculture vis-a-vis 
the national economy? One thing is, of late we are finding that the corporate 
houses and the multinational companies, beginning from Reliance to Wal Mart, 
are now invading the agricultural produce marketing sector, which, so far, for 
years together, used to be done by these peasants and people living in villages and 
in the rural areas. It used to be done by them and millions of people were 
depending on it. But now the corporate sector and MINCs are invading the 
agriculture produce marketing sector and this is leading us to more disasters. 
And, associated with it is this as the hon. Member has already mentioned, the 
Special Economic Zones are also responsible for this. Of late, the SEZ has been 
described by an eminent historian that the SEZ is the biggest land-grab movement 
in the modern India. So, farm lands are being grabbed by this or that way with the 
help of the so-called Act and Rules and with the help of some of the vested interest 
groups, and ultimately again we see that the farmers stand to suffer, as a result of 
all these tnings. 

,Sir, the third aspect is this. Whatever is the production in agriculture sector, 
but out of it the principal benefit is being enjoyed by the traders and the 
middlemen, unfortunately not by farmers who are producing it That is the 
greatest tragedy of our modern India, and we must get rid of it; otherwise, we 
cannot save the farmers, we cannot save agriculture and we cannot save our 
country as a whole. So, in view of all these things, I believe that it is a very good 
attempt on the part of our hon. friend to bring in this Bill so that it can ensure 
remunerative prices for the farmers It is even stated in answers to questions in 
Rajya Sabha by Ministers themselves. Let me quote one "A system of ensuring 
remunerative and stable prices to farmers is important for increasing agricultural 
products and productivity in view of fluctuations in prices of agricultural produce." 
That is admitted at the Government-level, but in practice it is not being done. 
The present mechanism set up to fix up the minimum support price is rather 
defective So, it must be changed. A wider mechanism must be set up and a 
democratic process must be followed to fix up the minimum support price. That is 
why it has been elaborately stated in the proposed 
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Bill as to how it should be, in what clauses and in what ways it must be formed. 

One thing I should point out; as suggested in the Bill, a Board, to be known 
as National Agricultural Produce Remunerative Prices Fixation Board, should 
be set up. It is a good proposal. He has also suggested how to constitute the 
Board and whatever he has suggested is quite very well, and one thing I should 
add; in the Board, at least two representatives of the peasants' organisations 
should be included, because they can feel the pulse of the people at the 
grassroots-level. So, those who are working along with the peasants, for the 
betterment of their livelihood, people from the grassroots' level, the 
representatives of the peasants' organisations should be included in the Board. I 
suggest this point for your consideration. 

Another point has also been mentioned by my hon. friends, and without hurting 
the sentiments of our friend, Mr. Narayanasamy, I would like to say that it may not 
be so that we shall point out that the headquarter of the Board should be at 
Pondicherry. It may be at Pondicherry, it may be at Pune, may be at Nagpur, 
may be at Kolkata, or anywhere. But that is not the major factor. The major factor is 
that the National Board should function properly in a democratic way taking care of all 
the views of our people from all corners including the peasants themselves, 
including the organisations of peasants, including the experts and it should 
function well in this way so that another factor is taken into account—that while 
fixing the minimum support price, we must take care of the fluctuations in the 
situation, that is, fluctuations in the input prices of seeds, fertilizers, cost of 
labour, all those things. You must take care of these factors so that the 
remunerative price, in its true sense, should help the farmers who are producing 
the agricultural products.   . 

With these words, I again congratulate our friend, Mr. Narayanasamy, for 
bringing in this Bill and I hope that it should be implemented at an early date. 
Thank you. 

SHRI SHARAD ANATRAO JOSHI (Maharashtra): Thank you, Mr. Vice-
Chairman, Sir. I stand to welcome the Bill proposed by Mr. Narayanasamy. I wish I 
could say I stand to support the Bill. 

SHRI V. NARAYANASAMY: For the first time, you are supporting 
me....(Interruptions)... 
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SHRI SHARAD ANANTRAO JOSHI: I supported you on a similar Bill earlier. 
...(Interruptions)... We will go on supporting you if you are this outspoken. I am 
not saying I am supporting you because I know there is not going to be voting on 
this Bill and that you are going to withdraw the Bill in good time. If you give me a 
promise that you will not withdraw the Bill, I will declare my support for this Bill. 

Sir, the Bill, in very brief, proposes the creation of NAPRPFB. It is a fairly 
long name. We had initially for giving the remunerative prices, the Agricultural 
Prices Commission, which was the great idea of Shri Subramanium on the eve 
of the Green Revolution. When we found that the APC was not working properly 
we proposed that the APC should be scrapped in 1984. In 1985, the then hon. 
Prime Minister, Rajiv Gandhi, said that there would be a reorganisation of the 
Agricultural Prices Commission and he reconstituted it and called it the 
Commission for Agricultural Cost and Prices. From APC it has becoem CACP 
and now it is proposed it should become NAPRPFB. There is nothing wrong 
because what is happending is that in the Bill it is proposed that this Board-
hereafter I will call it only Board is going to improve the functions not only the 
CACP but also the Food Corporation of India and the NAFED. Now if you take 
into account all the syllabus that are included, I think the Bill proposes the name 
which is relatively short. There are a number of points, which are not brought out 
very clearly. Probably the proposer of the Bill itself is not very clear about the 
implication of the Bill that he has presented and I would like to make a,commentary 
to bring it out so that the Minister while replying will take into account not only the 
provisions of the bill but also the comments that are made here. I think it is 
particularly necessary because in 1980 when we started the agitation for 
remunerative prices for sugarcane the present Minister for Agriculture opposed it 
and he said, "If we give the sugarcane remunerative prices, then we will have to sell 
in the scrap the sugar factories in Maharashtra."lt is only after he saw that 
hundreds of thousands of farmers supporting the agitation and demand, he 
himself joined the movement and started asking for remunerative prices. One 
important decision that the proposer of the Bill has made is using the word 'prices'. 
It is important, Sir. There are three instruments by which the agricultural 
development can be brought about. Firstly, you must have the infrastructure 
necessary for the development of land. You must have the banking system, you 
must have the roads, you must have the irrigation 
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system, you must have the cooperative bodies. All this is necessary if you want to 
bring about the agricultural development. Then you also want technology. Our 
first Prime Minister tried to provide infrastructure for the agriculture thinking that 
provision of infrastructure alone would be sufficient to give rise to agricultural 
development. Sir, at that time there was a very popular theory among the Leftist 
economists that farmers produce to the best of the capacity-once we give the 
infrastructure, we give them the water and the land, they mindlessly produce the 
maximum that they can. Later on after the Green Revolution, we found out that 
technology was an important factor for bringing about development in agriculture 
and we had the Green Revolution, hybrid seeds and we had the increase in 
production which made the country ultimately self-sufficient. One thing that was 
never mentioned in these periods was that the farmer is not a mindless machine. 
The farmer is a human being and he is also influenced by economic 
incentives. He is interested in keeping his family, maintaining his wife, 
maintaining his children and he is not a. mechanism that will produce 
automatically the maximum crop that can be produced in a given situation of 
technology and infrastructure. It was the greatness of Dr. C. Subramanium, 
who after taking charge as the Ministry of Agriculture, is on record as saying that 
the first thing that he realised after becoming the Minister of Agriculture (under Lai 
Bahadur Shastri-under Jawaharlal Nehru, he was the Minister for Industry) as 
Agriculture Minister he found that the important difference was that "the whole 
Indian agriculture was a losing proposition". This is exactly what Dr. 
Subramamium said. He said that, 'the presumption that the farmer will go on 
producing even if he does not have any incentive'. It is incorrect. It is to Dr. C. 
Subramanium that we owe the creation of the Agricultural Prices Commission. The 
word 'prices' has been used and therefore, the first thing that the Bill does is to 
accept that not only infrastructure and not only technology but incentives, 
economic incentives are the most important instrument of bringing about the 
agricultural development. Sir, you will find that the Budget that was recently 
presented in the name of agriculture and after having quoted Jawaharlal Nehru to 
say that "everything else can wait but agriculture cannot wait" and after saying 
that agriculture must have the top priority and after quoting even a great Tamil poet, 
all that our present Finance Minister has done is providing money for the 
infrastructure and technology and not for the incentive. I congratulate the drafter 
of this Bill because among the three factors, infrastructure, technology and 
incentive, he has rightly brought 
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out the importance of the prices. All the three are important, no doubt, Sir but it is 
like the story that the boys tell each other that if there are three men in a boat 
and the boat is about to sink, whom would you save? I would say that if in a 
single boat, were agricultural, infrastructure, agricultural technology and 
agricultural incentives and if the boat were sinking, I would save the agricultural 
incentives because, given the incentive the farmer will improvise infrastructure and 
technology but if the incentives are not there and if you provide the infrastructure 
and technology he will not produce to the best of his capacity and that is the 
reason why in 60 years of Indepenence the agriculture has declined all the time. I 
congratulate the drafters of the Bill for emphasising the question of price. 

Secondly, Sir, he has used the word, "remunerative". Now, at present we 
have not only remunerative price, we have the minimum support price, we have the 
statutory minimum prices, we have the procurement prices, we have the State 
administered price, we have the state advised prices and from all this jungle he 
has taken out a single word which makes it clear that what is important is not 
the technical difference between the minimum support price and the 
procurement price but that agriculture would cease to be a losing proposition 
and the farmers should be able to gain something more than what they actually 
spend. The word, "remunerative prices" is practically an unmentionable word. In 
one of the questions that was to come for answers today, Question No. 65, the 
causes for the suicides of farmers are given and you will see the drafting skills of 
the bureaucracy and the Ministry, how cleverly they have tried to avoid the word, 
"remunerative price", navigating through the various techniques. What are the 
reasons for the suicides of farmers? It is lack of credit availably. He must get the 
credit. Okay! But the credit will come only to a vocation if it is paying.If you know 
that agriculture is a losing proposition, no banker will give advance loans to 
farmers. If it is a remunerative proposition then we will not have to ask the banker 
to give loans to farmers. The bankers themselves will line up to give loans to 
farmers. So, rather than asking for creating a network of credit as the hon. 
Finance Minister has tried to do. this figure of 175,000, etc., is a wrong figure, 
because that figure does hot mean anything. If agriculture becomes a paying 
proposition, the bankers will line up to give credit tQ farmers. 

The second point that has been mentioned is lack of irrigation facilities. Okay. 
But, you have 90 per cent irrigation in Punjab. What is happening 
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there? There is abundant rainfall in Kerala. What is happening there? Punjab farmers are 
committing suicides. Kerala farmers are committing suicides. So, it is quite clear that 
suicides are not related to irrigation alone. 

The third one is high cost of production and low yield. Okay. The cost of production is 
high. But, who fixes the cost of production? Who fixes the prices of fertilizer? Who fixes the 
prices of seeds? Who fixes the irrigation charges? Who fixes the electricity charges, which 
is the most important charge? If all the charges are fixed by the Government, then to say 
that the cost of production has gone up does not make any sense, because it is 
Government which is responsible for raising the cost of production. It does not matter if 
the cost of production has gone up. If the CACP had taken care to see that the prices 
obtained by farmers was more than the cost of production even the increased cost of 
production, then the farmers would have no complaint. All other prices are going up; the 
prices of agricutlure inputs would also go up. But, if the CACP takes proper account of 
increase in prices, then, the cost of production cannot be a factor for suicide of farmers. 

Then, they say high cost of seed and poor quality and in adequate marketing support. 
That is a kind of euphemism, or a kind of ornamentary way of saying that the farmers don't 
get appropriate price. Who created APMCs? Sir, in the early days of Independence, Rafi 
Ahmed Kidwai had suggested that we ought to scrap Ration Shops and the Rationing 
and Procurement System. The establishment insisted on having it. So, the Government 
are the creators of marketing system. 

Lastly, the ineffective agriculture extension services are mentioned as cause of suicides. 
Here again the blame is entirely government's. So, the entire list, really, means that the 
Government in every way is responsible for the sucides of the farmers, because all these 
six factors are entirely governed by the Government. 

Finally, you will see that the one word in the Bill, the remunerative prices—the one 
word which is crucial—very skilfully avoided by the Government that the farmers do not 
get remunerative price. Credit they don't get. The cost of production is high. It is like a 
great story of Birbal. Emperor Akbar had a fairy parrot. He had already declared that even if 
the parrot dies, if any body comes and tells'him that the parrot is dead, he would kill that 
messenger. Now, one day the parrot died. It was bound to 
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die and every servant was greatly afraid. Therefore, they approached Birbal. Birbal 
went to emperor and said, 'Sir, your parrot'. He did not say anything else. Akber 
asked, 'What happended to the parrot?' Bribal replied, 'I don't know. He is lying on 
his back. His legs are straightened. His eyes are not moving.' And, then, emperor 
said, 'Why don't you say that he is dead?' He replied, 'How can I say that he is dead. 
If I say that he is dead, you will cut off my head.' In this way, instead of saying that the 
farmers commit suicides because of unremunerative prices, the Minister has 
said that farmers suicides are caused by lack of credit, lack of irrigation, high 
cost of production, high cost of seeds, inadequate marketing support and 
eneffective agriculture extension services. So, welcome to the Bill for having clearly 
brought out the word 'prices' which indicate the importance of incentive and 
having used the word 'remunerative price'—which is equalty important. Sir, the 
word 'remunerative' has another very important significance which I would like 
to bring to your notice and to the notice of the House. Even amongst the farmers, 
there are different schools of thought. There were some schools, there were some 
organizations which demand a prices based on the calculation of cost of 
production and certain other factors as Is proposed in the Bill. There are other 
organizations which demand that the prices should be index-based, exactly the way 
the salaries of the Government staff are fixed. Many times you will find, even in 
the House, Members making speeches and making comparisons between the 
increasing prices of fertilizers and electricity and the relatively low increase in 
the prices of agricultural commodities. Now, there is a deliberate choice made—I 
hope it is deliberate—that rather than having an index-based Price policy, which 
presumes creation of another body in the Government which will keep watch 
on the rising prices, the wholesale prices, the retail prices and go on adjusting the 
agricultural prices according to the price index, which the authors of the Bill have 
very wisely avoided because in a country where more than 60 per cent of the 
population is farmers and only a relative minority is outside agriculture it is not 
possible to have index-based agricultural prices. It is possible in an advanced country 
where the proportion of farmers is only 2 or 3 per cent and 97 per cent people 
can assure index-based prices to 2 or 3 per cent of the farmers. In a country where 
more than 60 per cent of people are farmers the index-based prices are not 
feasible. I welcome the fact that this option has been deliberately kept out and what 
we are supporting, you see, is the concept of remunerative prices, based on cost 
of production. 
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Sir, there are certain other schemes also which the author of the Bill has 
obviously rejected. Number one, the scheme that is used in the United States of 
assuring a certain income per hectare or per acre. Assuring an income, they 
don't control the prices. They control the income. And, that is where we have the 
Green Box and the Blue Box, made famous by the WTO Agreement on 
Agriculture. Now, all these methods of compensating the farmers or encouraging 
the farmers to produce more have been deliberately kept aside by the author 
of the Bill, who insists on having remunerative prices. Sir, the definition of 
remunerative prices, which has been given, needs a very close look. The 
Agricultural Prices Commission and the CACP have been calculating the prices. I 
would like to give some examples, even if it means taking some time. I am not 
going to say that the cost attributed to a particular item was low because there 
is no way I can prove it in the House. But I will try to show it to the House how 
erroneous and how malicious were the cost figures that were taken into account 
by the ARC and the CACP. In the year 1977-78, the cost of manure was taken to be 
Rs. 1.27 per quintal. Now, where do you get, for example, one quintal of manure at 
Rs. 1.27? I mean, those who are in agriculture would know how expensive the 
manure has become. For the same manure in 1980-81, that is, three years later 
they have computed the cost of Rs. 1.14 per quintal. So, in 1977-78, the 
manure could be obtained for Rs. 1.27 per quintal and three years later the 
price fell to Rs. 1.14 per quintal. What does it show? 1t shows that there is 
somebody monkeying around the APC with the figures of cost. Similarly, the 
pesticide cost, in 1970-71, was taken as Rs. 42 per quintal, and in 1980-81, 
that is, ten years later it was taken as just Rs. 14.16. In .1970-71, it was Rs. 42 for 
the pesticide, and, then, ten years later it because Rs. 14.16. Very surprisingly the 
cost of pesticides in 1976-77 was taken as just Rs. 1 per hectare for sugarcane. 
Shouldn't this Chairman of the APC be hanged for having given figures like this? For 
the irrigation cost, in 1976-77, the cost was taken as Rs. 181.45, which itself is 
quite. ...(Interruptions)... 

THE VICE CHAIRMAN (PROF. P.J. KURIEN): Mr. Sharad Joshi, what is the 
point in saying this? Come to the current topics which are relevant today. 

SHRI SHARAD ANANTRAO JOSHI: I am bringing the point because if you 
read the clause in the Bill, he has given a detailed expenditure, and I am going to 
point out that this method of averaging and the word 'averaging' 
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that he has used is misleading. I never say a word which is unwanted, Mr. Vice-
Chairman. When you use the averaging method, this is kind of result that you get. 
Okay, I will not give any further examples since you are bored with figures. 

I will come to the current situation. In the current situation, I will quote the 
prices that are given in the CACP Report this year. Now, what is the guarantee 
that the mistakes made by the CACP this year will not be made by the Board 
that the author of this Bill proposes? We have to find out why these mistakes 
came into the calculation at all. For example, for the casual labour, the cost is 
taken as Rs 162 per hectare for the entire crop. The sugarcane crop takes up to 
9-11 months. Now, this Rs 162, at the rate of minimum wages rate is just two 
days work. In eleven months, does the CACP think that the casual labour is 
required only for two mandays? Similarly, Sir, the cot of work done by the 
domiciliary labour, that is, labour from the family is taken as Rs. 2,100. Our 
calculation is, according to the study that we made, it should be something 
like Rs. 8,728. Now, this Rs. 2100 again at the rate of Rs. 80, we presume, that 
the whole family mandays work is just about 25-30. This is the kind of 
unconscionable calculation that has come into the CACP Beyond that, I will pick 
only some of the things. For example, for pesticides, the cost taken is Rs. 115. 
The Minister of State is sitting here. Could you tell me what is the pesticide you 
can spray on one hectare? Forget about pesticides, where will you get a man to 
spray it for Rs. 115? How did you approve that? Sir, I have a long list with me. I 
can go on pointing out the kind of mistakes that are made here. Why does it 
happen? It happens because the Agricultural Prices Commission, as also the 
Commission for Agricultural Costs and Prices has been following the method that 
is called the averaging method. What you do is, take samples and find out figures 
from about 200 or 2000 farms and put the totals together. It may happen that in 
one farm there is no cost of irrigation on pesticides at all. These kinds of farms 
reduce the average and the average figures that are brought out do not refer to any 
particular farm. It is like the story where you can say that the average depth of 
the river is only three feet, and make the horses go through the river. But if at 
any particular point, it is ten feet, the horses will sink That is what has happened 
to agricultural farmer. The averaging method is a very unconscionable, 
unscientific, non-statistical method and for that in most countries, the method 
that is used is called 
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the Synthetic Modelling Method. Sir, will you permit me to speak on that also? 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes. 

SHRI SHARAD ANANTRAO JOSHI: The system is like this. You do not 
average mindlessly the figures of several farms. You assume a particular farm. You 
see what is the area of the land, the location of the land, the rainfall, the water 
system, technology used, the seed used, the level of management that is used, 
and work out the cost for that model and assume an output which would correspond 
to all these assumptions. If it is a fertile land, then, it will produce more. But for that 
fertile land, the purchase cost and the rent cost will be much higher. That is the 
way the Synthetic Modelling Method works. If you work it out in a Synthetic 
Modelling Method, then, you will come to a figure which makes some sense. I 
would strongly recommend the minister to take note of this fact and say that the 
averaging method, which has been used for so many years must be scrapped 
altogether. Sir, there are a number of factors, for example, Hon. members have 
made reference to insurance. I would not like to use the word insurance, 
because that would mean that you take into account only the cost of payment of 
premium for the insurance. That is not the real risk factor involved. Then, the 
Minister of Agriculture in 1982 replied "that the risk factor is not taken into 
account in calculation of cost of production"; and, even today, the Minister of 
State might confirm, the risk factor is not included in the cost of production of 
agriculture produce. What is, actually, the risk factor? On the basis of any 
particular situation, given the level of management, given the fertility levels, 
given the assured irrigation etc. what is the crop that you expect, for exa.mple, in 
one State? If you see the actual figures of the crop yield in that area, you will find 
that, generally, it is only 40-50 per cent of the estimated crop. Now, what 
happens to the remaining half? That is the risk factor. Sometimes, there may be too 
much rainfall, sometimes, there may not be enough rainfall; sometimes, the 
pest might come in; and, sometimes, the virus might come in. But you will find that 
in case of India, Mr. Minister of State, where we have a low capital intensive 
agriculture, the risk factor is as high as 40-50 per cent. And if you want to have 
a scientific insurance, based on the mortality tables, as the Finance Minister has 
called it the Acturial Tables, the premium will not be less than 40 pe*r cent of the 
crop. How can the farmers pay that 40 per cen rational scientific premium? That 
has to be included in the cost 
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of production of the CACP or of the Board that is proposed in this Bill. The risk factor 
in India is much higher than the premia that are actually collected by the insurance 
companies. That is the reason why every single insurance scheme has flopped up to 
now. This is because their mortality tables and acturial tables are unscientific. 

Sir, I would like to make certain specific suggestions. In clause 2 (a) of the Bill 
an attempt has been made to give a fairly longest list of what constitutes 
agricultural produce. I think it is futile because we have agriculture, we have 
horticulture. We should not forget the fact that similar support is required even by 
the fishermen. What is necessary is a much wider definition. Surprisingly, the -
whole controversy about remunerative prices was caused by onions in 1980. 
Onions are not included in the list, and that is the product which has made 
Government's fail and which makes the Government shiver even today. Sir, the 
Board is created in Pondicherry, I have no objection. Now you would find it 
convenient to walk to the office ... (Interruptions)... 

SHRI V. NARAYANASAMY: Joshiji can also come to that office. 

SHRI SHARAD ANANTRAO JOSHI: Okay, but it will be more 
inconvenient for me. That is all. 

Now, I will come to the question of the funds involved. The estimate made is 
about Rs. 500 crores, and Rs. 100 crore may also involve as non-recurring 
expenditure. I think this is a clear, clear under estimate. You will find that the 
document which has been submitted by the Ministry of Commerce to the 
WTO gives figures for the year 1996-97 alone. For a single year, Sir, the loss 
caused to the farmers because of the artificially depressed Minimum Support 
Price is Rs. 1,30,000 crores. In one year alone! In my report submitted to the 
Prime Minister on the WTO, I have calculated that for the years 1980-2000, the 
loss caused to the farmers was of the order of Rs. 300,000 crores. That is the 
kind of figures that are involved. That is why attempt is made to take away the 
surplus produce from the farmers because that is a big line; that is not a small 
thing. It can't be done with the five hundred crores and one hundred crores of 
rupees that have been estimated. There is much more that is involved, and, 
therefore, before finishing, Sir, I would like to point out one thing for the author of 
this Bill. The real motivation why the remunerative prices are not received by the 
farmers is very simple. Do you mean to say that there 
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has been any difference in the policies of all the parties that have been in power in 
Delhi—your party was there, their party was there? There has hardly been any 
difference in their policies. Now, why. is it? The reason is very simple, and I would 
like to refer here to Dr. Ashok Mitra's book on the subject. Unfortunately/the Leftists 
are not present here. ...(Interruptions)... But Ashok Mitra is very much in the 
news. The reason is this. After the Russian Revolution, when they started on the 
path to socialist industries, the question was, from where the primary capital will 
come. The Marxists' theory said that all capital comes from the exploitation of the 
labour, the surplus comes from the exploitation of the labour. Now, in a socialist 
country, there is no exploitation of labour, so from where do you get the primary 
capital? And at that time, we had in Russia, what we never had in India, Sir, a 
great debate between two economists. One was Dr. Praeobrazhensky and another 
was Dr. Bukharin. They debated on it and finally the conclusion was that in a socialist 
country, if you want to develop the industry, then the primary capital has to be 
deliberately, forcefully taken away from agriculture. Sir, in simpler words—forgetting 
about the economic complexities—if a farmer sows one seed, he produces about a 
thousand grains and, according to statistics, you can see that the seed constitutes 
generally one-tenth of the expenditure. So, if he sows one seed and he has an 
additional expenditure of ten seeds, his cost of production is eleven grains and 
he actually produces one thousand grains more or less. But what happens to this 
difference between one thousand and eleven? Who takes it away? And, Sir, 
there lies the key to the whole human history. In the early days, with the use of. the 
bullocks, the man started producing agricultural surplus. Then, rather than using that 
surplus for diversification, and increasing the standards of living of farmers, 
appeared on the historic scene the plunderer or the robber who started taking 
away, in a single day from the farmer, what he had produced with the effort of 
several months or of a whole year. This business became so popular and 
remunerative that the robbers multiplied, and instead of operating in numbers of 
one or two, they started grouping in thousands. Then the robbers could not be 
called robbers; they had to be called His Majesty, the King or His Majesty, the 
Emperor. Sir, this system of taking away the surplus from agriculture has been 
the whole history of the Mankind. Later on, the local Kings did that. Then, still later 
on there were invaders. ...(Time-bell)... Do you want me to stop? 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Try to wind up. That is all. 
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SHRI SHARAD ANANTRAO JOSHI: Its not five still. 

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Yes; yes. But the hon. 
Minister has to make a statement. 

SHRI SHARAD ANANTRAO JOSHI; So, later on came the invaders, and 
when the Whites, the British left, ... 

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): It is very interesting to listen to 
the speech. 

SHRI SHARAD ANANTRAO JOSHI: Gandhiji said that the British came here in 
the interest of getting cotton cheap and selling the textile expensively. When the white 
Britishers left and the Independence came, unfortunately, what happened was that 
the white Britishers were replaced by that black Britishers and the policies continued 
absolutely unchanged. We are keeping the prices of agricultural commodities 
deliberately low in order to keep the wage levels depressed; the industrialists 
should not have to pay too high wages. We do it to see that the raw material costs 
are low. And, therefore, keeping the farmer denuded and in poverty is an invariable 
and inalienable part of the kind of economics that we have been following, 
particularly, under the name of socialism, from the beginning of Independence. 
Sir, I would like to say that there is an easier way of doing the whole thing 
keeping the purpose in mind. What is a remunerative price? I think we would 
broadly accept—even though you have given a list of various elements that have to be 
taken into account—that it is the price that covers the cost of production. Now, how 
do you find out the cost of production? Whether you find it out by the averaging 
method or by the synthetic modelling method, it does not matter; after all, there 
is human error. The most unmistakable way of finding out what the cost of 
production—I know many people would be offended by this—is the market. Sir, in a 
pure, unhindered market, the equilibrium prices equal the cost of production and, 
therefore, one should not interfere in the agricultural market. The Government 
has not only fixed the remunerative prices incorrectly, but has also banned the 
export of agricultural commodities; it has imported wheat from outside at a much 
higher price; it has accepted milk powder and butter oil to depress the prices. All 
that we need to. do is to ask the Government to keep its cotton-picking hands 
off the markets The price that farmers get may not always be good; sometimes 
that may be good, sometimes that may be bad, but in the present system of 
controls, it would be bad every year 
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Now, we need to change that system. 

Now, I would like to make one last point. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude. 

SHRI SHARAD ANANTRAO JOSHI: Somebody remarked that everybody 
else is able to fix the price and only the farmer is not able to fix it. But there is a 
method of doing it; and that is what the Government are trying to avoid.The 
Finance Minister has taken away wheat and paddy from the Futures Market. 

Now, what is the Futures Market? A farmer produces a thousand grains but that 
is only at a spot. He knows that three months later better prices would be 
available, but he cannot take advantage of that because he cannot wait. He knows 
that there is a better price being offered at a distance of 500 kilometres, but he 
cannot take it there. Futures Market adds space and time utility to the farmer's 
utility, that which the farmer produces, and therefore, if the farmers today come to 
know about the Futures Market, about the correct prices prevailing at a distance of 
500 Kilometres... (Time-Bell} 

Sir, there are still two minutes left. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I would like the Minister to 
make a statement. 

SHRI V. NARAYANASAMY: Even at the Futures Market, farmers are not 
getting the correct price. There also there is speculation; even there middlemen 
are thriving. It is not that the farmer is at an advantageous position there. 

SHRI SHARAD ANANTRAO JOSHI: Let me explain. I don't agree with you. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Joshi, are you winding up or 
you need more time. 

SHRI SHARAD ANANTRAO JOSHI: Sir, I want some more time. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): In that case, let the hon. 
Minister make a statement and then you may continue with your speech. 
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SHRI V. NARAYANASAMY: Sir, it is a very interesting point. We could have a 
discussion on the Futures Market. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The discussion can continue 
the next day also. Let me hon. Minister make his statement now. 

__________ 

STATEMENTS BY MINISTERS—CONTD.                                   

Package for Promotion of Micro and Small Enterprises 
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THE VICE-CHAIRMAN (PROF. P.J KURIEN): Thank you, Mr. Joshi, you 
may please continue. 

__________ 

PRIVATE MEMBER'S BILL 

The Agricultural Produce (Remunerative Prices) Bill, 2006—Contd. 

SHRI V NARAYANASAMY: Sir, he could continue in the next session 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But there are still two minutes 
left; let him continue. 

���,��$ ���4 ) =����, ) >? , ����������(����,���� �@$
 ��d��������� �� �� � 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But the discussion has not 
concluded today. It will continue. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But he has not finished his 
speech. Let him continue. If he had finished his speech, I would have allowed 
you to speak. Please continue, Mr. Joshi. 

SHRI SHARAD ANANTRAO JOSHI: I know that the Leftist economists in 
particular and many people who are not aware of what a Futures Market is, have 
misconceptions about it. In the old days, the Futures Market was 
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